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tenders were called. Ultimately the Central 
Works Advisory Board, which scrutinised all 
these tenders and the offer made by the 
Bharat Sewak Samaj, recommended that the 
award be given at 10% above the scheduled 
rates to the Bharat Sewak Samaj. 

SHRI BHUPESH GUPTA: I was under the 
impression that voluntary organisations would 
make themselves available at lower cost, but 
the Minister says that he has given higher 
rates to the Bharat Sewak Samaj than what 
would have been given to professional 
contractors. May I know, Sir, the reasons for 
that and whether that is how the Government 
is going to enlist voluntary labour at a greater 
cost to the exchequer, as was done in the case 
of Bharat Sewak Samaj, or whether it is not a 
case of patronage of an organisation? 

SHRI K. C. REDDY: NO, Sir. It is not 
patronage of the kind that the hon. Member is 
referring to. A decision has been taken that 
works of construction costing about Rs. 20 
lakhs per annum may be given to Bharat 
Sewak Samaj. We have got that agency. They 
have got very earnest workers and they are 
doing good work in the social field and other 
spheres. In some cases the Bharat Sewak 
Samaj under-took some works at lesser rates 
than  the  rates  quoted  by  others. 

*453. [The questioner (Shri B. N. 
Bhargava) was absent. For answer, vide col.  
2439 infra.] 

CONSTRUCTION OF 18-STOREYED SKYSCRA-
PERS NEAR CENTRAL VISTA; NEW DELHI 

•454. SHRI MAHESWAR NAIK: Will the 
Minister of WORKS, HOUSING AND SUPPLY be 
pleased to state: 

(a) whether it is a fact that Government 
propose to construct 18-storeyed skyscrapers 
near the Central Vista in New Delhi; 

(b) if so, what will be. the estimated cost 
of these skyscrapers; 

 

(c) to what purpose they are proposed to 
be put; 

(d) what is the present stage of 
implementation of the proposal; and 

(e) whether the proposal when im-
plemented will leave adequate accom-
modation for the vast assemblage of people 
during the Republic Day Parades? 

THE MINISTER OF WORKS, HOUSING 
AND SUPPLY (SHRI K. C. REDDY): (a) to (e) 
The Town Planning Organisation under the 
Ministry of Health has recommended the 
construction of several skyscrapers in the 
Central Secretariat Complex for use as office 
buildings. The recommendations are under 
Government's consideration and a decision 
has yet to be taken. 

SHRI MAHESWAR NAIK: May I know, 
when plenty of open space is available at 
other places than this, why this particular 
place is considered suitable for constructing 
these skyscrapers? 

SHRI K. C. REDDY: I do not know what 
site he is referring to. The question relates to 
the place described here as Central Vista. 
Several office sites have been there. On some 
of the sites we have the hutments which have 
to be demolished today or tomorrow, very 
shortly. On those sites, we have to put up 
permanent buildings for the Parliament 
Secretariat and Defence Ministry etc., and 
there will be other composite office buildings. 
All these constructions have to come and it is 
with reference to those sites and constructions 
that this question has been asked. 

SHRI MAHESWAR NAIK: Does it mean 
that the open spaces now available will be left 
intact as they are? 

SHRI K. C. REDDY-. I have already 
answered that there are hutments on many of 
these sites built during the war. Their life was 
over long ago and they have to be pulled 
down and there are some vacant sites also. 
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SHRI N. M. LING AM: Are Government 

satisfied that the skyscrapers are suited to 
Delhi after the recent earthquake shocks 
which were experienced? 

SHRI K. C. REDDY: I have already said 
that this matter is under the consideration of 
the Government. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI: I thought that skyscrapers 
were built in such areas where there was 
space absolutely wanting. In this wide place, 
where I see a lot of land available, in Delhi, is 
it necessary to put up 18-storeyed buildings? 
Secondly, are they not much costlier than 
buildings with greater spread of land? 

SHRI K. C. REDDY: I am afraid the hon. 
Member is going into a discussion of the 
merits and demerits of the proposal. When we 
have got vacant space on which we can build, 
certainly there is no justification for us1 to go 
to far away places, 3 or 4 miles away from 
Delhi. As regards the desirability of putting 
up skyscrapers or 20-storeyed or 13 storeyed 
or 18-storeyed or multi-storeyed buildings of 
the functional type as we have put up in many 
of these places—we have put up 2 or 3 multi-
storeyed buildings—, these are technical 
matters. 

SHRI B. P. BASAPPA SHETTY: May I 
know, since the question is under the 
consideration of the Government, whether it 
is advisable to invest such huge sums on such 
huge buildings in view of the fact that we 
have felt earthquake shocks frequently in 
Delhi? 

SHRI K. C. REDDY: I would like to inform 
the hon. House that so far as office 
accommodation is concerned, we are placed 
in a very bad way. In fact, more than 50 per 
cent, of office accommodation in Delhi, in 
spite of our having constructed such 
buildings, three or four of them in recent 
years, is still provided by hutments which are 
very dangerous and their maintenance cost is 
very high. In fact, the recurring cost is 
prohibitive. It is necessary for us to put up 
some more 

multi-storeyed buildings but we want to put 
up multi-storeyed buildings of a functional 
type, the structures of the type we have so far 
built. The Committee of the Planning 
Commission which went into this question 
carefully have considered and given their 
opinion that the buildings that we have put up 
are most economical. 

RAJKUMARI AMRIT KAUR: I wanted to 
know whether this recommendation had been 
made by the architects that came out here 
under the Ford Foundation. 

SHRI K. C. REDDY: Yes, the Town 
Planning Organisation, on the advice of the 
person whom the hon. Member referred to. 

SHRI BHUPESH GUPTA: We knew so far 
that only in congested cities where you do not 
have open spaces, people go in for skycrapers 
of this size or of a bigger size. May I know 
why, in Delhi, where we have got enough of 
open space, we are going to have this kind of 
construction, particularly when they would 
find lifts and other things necessary which 
would again mean greater amount of power 
construction? 

SHRIMATI T.       NALLAMUTHU 
RAMAMURTI: What is meant by Central 
place in these days of facilities of 
communication that we are creating every 
day? 

SHRI K. C. REDDY: With regard the 
question by Shri Bhupesh Gupta, we have not 
decided to go in for skyscrapers. This is the 
proposal by the Town Planning Organisation. 
We are giving our attention to this proposal 
but so far as C.P.W.D. is concerned, we had 
proposed to- put up multi-storeyed buildings. 
The types that we have to put up, 5 or 6-
storeyed buildings, should be in tune with 
Lutyen's concept of the whole of the Central 
area. Whether this has to be followed or 
whether the Town Planning Organisation's 
proposal to put up skyscrapers will have to be 
accepted, are matters which will go before the 
Cabinet and the Cabinet will  ultimately   take  
the  decision. 
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MR. CHAIRMAN: The question is, when 
you have such facilities of communication, 
why call one Central and the other peripheral. 
Mrs. Rama-murti has put a question and it has 
not been answered. 

SHRI K. C. REDDY: I can answer the 
question but it requires elaboration on my 
part. 

SHRI BHUPESH GUPTA: Is the hon. 
Minister aware, since he is in charge of 
constructions, that apart from the speech of 
the Prime Minister against such big 
constructions, today, this kind of building, 
skyscrapers, and, town planning on the basis 
of skyscrapers, is not considered to be a 
modern idea? 

SHRI K. C. REDDY: There is no such 
skyscraper in Delhi at all. The hon. Member 
is misinformed. 

SHRI FARIDUL HAQ ANSARI: May I 
know whether the hon. Minister knows that 
the Mayor of Delhi has expressed the opinion 
against  skyscrapers  in  Delhi? 

SHRI K. C. REDDY: I saw a newspaper 
report that the Mayor of Delhi Corporation 
had addressed the hon. Prime     Minister     
on     this     subject. 

APPOINTMENT    OF    A    COMMITTEE    TO 
ENQUIRE INTO THE LOW PRODUCTION AT THE 

SINDRI FERTILIZERS 

*455. SHRI MAHESWAR NAIK: Will the 
Minister of COMMERCE AND INDUSTRY be 
pleased to state: 

(a) whether it is a fact that a committee 
has been appointed by Government to go into 
the working <of Sindri Fertilizer Factory with 
special reference to the low level of 
production during the past few months; 

(b) whether the findings of the committee 
have been considered by Government; and 

(c) if so, what are the main features of the 
findings and the recommendations of the said 
committee? 
815 RSD.—2. 

THE DEPUTY MINISTER OF COM-
MERCE AND INDUSTRY (SHRI SATISH 
CHANDRA) : (a) to (c) A statement is laid on 
the Table of the House. 

STATEMENT 

1. Dr. Husain Zaheer, a Director of Sindri 
Company, who was requested by the Board of 
Directors to investigate the causes of decline 
in production at Sindri, came to the 
conclusion that efficiency of gas generators 
had gone down due to clinkering troubles 
caused by the use of poor coke of inconsistent 
quality and excessive wear and tear. 

2. The main recommendations made by 
him were: — 

(i) In order to keep the generators in 
good shape with no clinkering 
troubles, uninterrupted and uniform 
supplies of different coals of the 
following composition should be 
ensured: — 

8,000 tons Loyabad   "1 
6—9,000 tons Lodna {-    Jharia 'A' 
washed- J 
2,500 tons Golden  . \    Th    .    JR, 

Geenagora. ./    Jllaria   B 
6,500—7,000 tons 1 

non-Sitalpur. I      Disherearh 
3,500—5,000 tons f    ^^"Barti. 

Sitalpur. J 

(ii) Steps should be taken for complete 
overhaul of all the eight generators 
and repairs and replacements of 
worn-out parts. 

( i i i )  Coal and Coke handling units 
should be thoroughly redesigned 
and renovated. 

3. The above recommendations have been 
accepted by the Board and are being 
implemented. 

4. A close watch is being kept on the 
situation. 

SHRI MAHESWAR NAIK: May T know 
whether the maximum level of 


